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‘{on the 30" day of August, 2018 and on subsequent

FORM NQ.137
(see rule 276) .
IN THE HON'BLE HIGH COURT OF M P
JABALPUR -
ORIGINAL JURISDICTION.

" ln the matter of The Companies - Act 1956
. And :
In the matter of M/s. Optel Telecommunications Ltd (In- qun )
Company Petition n0.07/2008

ADVERTISEMENT AS TO DECLARATION OF DIVIDEND

Notice is hereby given that a 2™ dividend of
0.626609208 paise in the rupee for ex-workmen & |
0.022874395 paise in the rupee for secured creditors
has been declared and that the same will be payable

working days up to the day of 1"March 2019, at the |
office of The Official Liquidator, High Court of M.P, |
1st Floor, OLD CIA Building, Opposite GPO,|
Residency Area, Indore -on submission of banking |
account details and KYC details of the deserving ex-|
workmen and secured creditors,by directly crediting
the amountintothe bank accounts of beneﬂcuanes

Date : 26/07/2018

Place : Indore (M. P) ' ' L osde|
' ' -~ OFFICIAL LIQUIDATOR
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